FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for

Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF VIRAT GLOBAL LOGISTICS PRIVATE LIMITED

RELEVANT PARTICULARS
1. Name of corporate debtor Virat Global Logistics Private Limited
2. Date of incorporation of corporate debtor 03-06-2013
3. Authority under which corporate debtor is incorporated / | ROC-Mumbai
registered
4. Corporate Identity No. / Limited Liability Identification No. | U63090MH2013PTC243923
of corporate debtor
5. Address of the registered office and principal office (if any) | 403, 4th Floor, Thakkar Heights, Subhash Nagar,
of corporate debtor Bhandup West, Mumbai, Maharashtra 400078
6. Insolvency commencement date in respect of corporate | Order pronounced on: 18-07-2023
debtor Order received on: 20-07-2023
7. Estimated date of closure of insolvency resolution process | 16-01-2024
8. Name and registration number of the insolvency | Harshad Deshpande
professional acting as interim resolution professional IBBI/IPA-001/TP-P00166/2017-18/10335
9. Address and e-mail of the interim resolution professional, | Add: 403, Kumar Millennium, Shivatirtha Nagar
as registered with the Board Kaman, Opp Krishna Hospital, Paud Road,
Kothrud, Pune, Maharashtra - 411038
Email ID: harshad_de@hotmail.com
10. | Address and e-mail to be used for correspondence with the | Add: 403, Kumar Millennium, Shivatirtha Nagar
interim resolution professional Kaman, Opp Krishna Hospital, Paud Road,
Kothrud, Pune, Maharashtra - 411038
Email ID: cirp.vglpl@gmail.com
11. | Last date for submission of claims 03-08-2023
12. | Classes of creditors, if any, under clause (b) of sub-section | Nil
(6A) of section 21, ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals identified to act as | Not applicable
Authorised Representative of creditors in a class (Three
names for each class)
14. (a) Relevant Forms and Web link: https://ibbi.gov.in/
(b) Details of authorized representatives Physical Address: 403, Kumar Millennium,
are available at: Shivatirtha Nagar Kaman, Opp Krishna
Hospital, Paud Road, Kothrud, Pune,
Mabharashtra - 411038

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process of the Virat Global Logistics Private Limited 18-07-2023 (order received on 20-07-

2023.)

The creditors of Virat Global Logistics Private Limited, are hereby called upon to submit their claims with proof on
or before 03-08-2023 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit
the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised
representative from among the three insolvency professionals listed against entry No.13 to act as authorised
representative of the class {Nil}in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional
Date and Place

Sd\-
Harshad Deshpande
21-07-2023 at Pune
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SCHEDULE |
FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of fhe Insolvency and Bankruptcy Board of India
(Volurtary Liquidation Process) Regiiations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
ARROW ENTERPRISE COMPUTING SOLUTIONS INDIA PRIVATE LIMITED

Sthel  PARTICULARS _ _ DETAILS -
1. | Name Of Corporale Persan Arrow Emerprise Compating Selutions Indiz
I . | Private Limited
2. | Date 0 Incorparziion OFf Comporate %0 201

| Person W
3. | Suthorky Linder Which Comorate
Ferson b5 Incamerated [ Ragisterad
4. | Corporaie Identity Numiber Of Gorparate | LI72800MHZ01 1PTC211718
Ferson

. F':éJimrar.l'H'.I:mrlpF;‘lias- Murmibai

| 006, 9" Floor, Atrium . Chakala Andheri Kura
| Rnad, Andher (E) Mumibai - 400059

5. | Addess OfF The Registared Office And
Frincipal Office (8 Any) OF Corparata
| Ferson
6. | Liquidation Commencement Date O
| Gorparate Person
7. | Mame, Address, Emall Address,

| 2000772023

' Mz, Haresh Babulal Shah

Telephona Mumbsr And The Cffice at ; Frst Fioor, Malrechaya Building, Flod
Ragistration Numoer Of The Mg 27, Miramandal Colomy Panat, Pune - 411008
Liguicator haresh, mergersindacgmail com

| 020 20851 076 RE22234300
_ — | IBBUIPA-001AP-POO3TE2017-18/10635
& | Last O=te For Submession OF Claims | 1808/7023

Molice is herely given thal the ARROW ENTERPRISE COMPUTING S0LUTIONS INDLA PRIVATE
LIMITED has cornmenced Viluntary Liguidation an 207 July, 2023

The stakehpdders of ARROW ENTERPRISE COMPUTING SOLUTIONS INDIA PRIVATE LINITED
arg heraby called upon to submif a proofl of their claims, on o befose 187 Augus! 2023 to the
liquidator at the address menticned against item 7.

The linancial cradiors shall subrnit thair prood of elairms by eectronic maans oaly, All afhar
staxehpdders may submit the proof of claims in person, by post or by electronic means.

In geder o geta copy of the claim submission Krm, you may downlaad the sane fram the walsils
Wil | Dot In

Submis=zion of 1alse or misleading proofs of claim shall attract penalties,

Date : 22.07.2023 MR. HARESH SHAH

Place : Pune Ligquidator
REG. WO. IBELIPA-001/1P-POD3TE 201 7- 1810635

UMFE POWAI (56680) BRANCH
y 15t Floor, Dikshant Bhawan, Above Indian Qll
Un Uﬂiﬂn Bﬂﬂk Petrod Purmp, Adl Shankaracharya Mang,
¥ Opp IT Main Gate, Powal, Murmbai-400076
—— i gmail: ubinl3566EETunionbankofindia.bank
REVISED DEMAND NOTICE UNDER SEC.13(2)
Ref, 546405010000121
1.M's Ashwamedh Enterprises Private Limited
Al -Lini Mo 14, First Ficor, Anoto indusinal Esiate, Nitvanand Magar, Near Minl Office, Ghalkopar
West, Mumbai -400088 & Also
At -Office No. 400, Abhudaya Building, Sudarshan Colony, Thana (East), Mumbai
E-mail I1d - ashwamedh. enierprisesEgmail. com, s8i.saiconsuliancyi@rediimai.com
2. Mr. Ganesh Khandu Kashid
A1-Flat No. H 17, 603 Hig Sion, Pratiksha Nagar, Mumbai 400022
& Also
Af - Flat Mo, 709, Building No. 13, Siddhi Vinayak Krupa Chs Lid., Pratiksha Nagar, Near
Sundar Vihar Hotel, Sion (east), Mumbal 400022
3. Mr. Deepak Khandu Kashid
Af-Flat Mo, H 17, 603 Hig Sion, Pratiksha Nagar, Mumbai-400022
&AL
&f -Flat Mo. 709, Building Mo. 13, Siddhi Vinayak Krupa Chs Ltd., Pratiksha Nagar, Near
Sundar Vihar Hotel, Sion (East), Mumbai-400022
4. Mr, Sandeep Navan Kerkar
Af - Flat Mo, 202, 2nd Floor, Annapurmna Cottage, Village -navagaon, Sarswat Colony,
Doméivali (East), Thane, Mumbsai-421201
&Als0
A1 - Bow House Mo. 3, Laxmi Park, Kanchan Gacn, Thakuri (east), Mumbai -421304
SiriMadam,
NOTICE UNDER SEC1 ITH SEC.13 (3) OF SECURITISATION AND
RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY
INTERESTACT, 2002,
¥ou have availed the following credit facilifies from cur POWAI ERANCH (556688) and failed
to pay the duesiinstalment/ interest | operate the accounts satisfactorily and hence, in terms
of tha RE| guidalinas as fo the Income Recognition and Prudential Accounting Morms, your
account's hashave been classified as Non-Performing Assetas on 01-03-2021.
e have o informn you that your accountiacoourts namely, WS ASHWAMEDH ENTERPRISES
PRIVATE LIMITED have availed the following credit facilities from our Branch
Type of Facility Account Numbser Limif Sanction (in Rs.) | Existing ROI

[CCGENCCGENERAL | SUGA0SITOONT2T | __4oDootado | 126
&5 on date, a sum of Rs. 30,87 437.17 (Rupees Thirty Lacs Eighty-Seven Thousand Four
Hundrad Thirty-Seven and Seventeen Paise Onlyjinclusive ofinterest charged upto30-08-
2023 15 oulstandmg in your accounts as shown balow:

e

e .

Date ; 010772023

Particulars Amount (in Rs.)
Ouisianding Balance as perexwtract from ledger showing balance as on date of | 23,75, 21967
MNPA e, 07103-2021 finclsnve of inlarest charged up 1o 28-02-3021
Un-applied Interest irom 01-03-2021 1o 30-06-2023 6,25,840.00
Panal Imaresttil 30-06-2023 1.08.055.00
Bank Charges & Caher Debit Entries 324.50
Less-Facovery [£2,000.00)
Total cutstanding dues as on 30-06-2023 30,87 43717

To secure the repayrmant of the rmonies due or the mondes that may bacorme due to the Bank,
Mr. Sandeep Nayan Kerkarhad had executed documenis and created security interest by
way of Mortgage of mrmovable properly described herein below:
SN, Description Cwned by

1 |All thal piece & parcel of Flat Mo, 202 admeasuring 45000 sq.1L :carpel]!-tu-maﬁ by Mr.
area on 2nd Floor in the building known as Annapuemna Cottage being|Sandeap Nayan
consiructed on Pad of Plot Mo 857, 2.Mo, 124, H. No, 37 [Part] of Village|Kerkar
-Mavagaon, Tai-Kalyan, District-Thana |
AMD ALSD To secure the repayment of the monies due ar the monies thal may become
due 1o the Bank, WS ASHWAMEDH ENTERPRISES PRIVATE LIMITED have executed
documents and created security interast by way of:
Hypothecabon of movable propertes described herein below:

aF Haa P—1o0821 FodivEo

U.P. COOPERATIVE SUGAR FACTORIES FEDERATION LTD
9-A, RANA PRATAP MARG, LUCKNOW-226001

Tel No. (0522) 2612949, (0522)2628310, Fax: (0522) 2627994
Email; upsugarfed@yahoo.co.in | Website: waww.upsugarfed.org

feie: 20.07 3023

Tender Notice

Online e-tenders are invited from manufacturers of PSU/ Associated co of any PSU for
Lubricant, manufacturer for Quick fime & manufacturer/Authorised dealer /sole
selling agent for Caustic soda | as per detalls given in tender documents) to various
Cooperative Sugar Factories of U.P. The e-tender documents with detailed
specifications, make terms and conditions etc. can be downloaded from - tender
portal hitp:/ etender.up.nic.in & federation website www.upsugarfed,org . time fo
tirme.

The Managing Director Federation reserves the right to cancel any or all bids,/ annul
e-bidding process without assigning any reason to & decision of Federation will be

final & binding, (FANASNG SRRk

FORN A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

2. | Date of Incorporation of corporate debtor; 03-06-2013

3. | Authority Under Which corporate debtor | ROC-Mumbai

Is Incorporated / Registered

4| Corporate Identity No. / Limited Liability U63090MH2013PTC243923
Identification No. of corporate debtor

5.| Address of the Registered Office and 403, 4th Floor, Thakkar Heights, Subhash Nagar
Principal Office (if any) of corporate debtor, Bhandup West, Mumbai, Maharashtra 400078

6. | Insolvency commencement date in

Order pronounced on: 18-07-2023
respect of corporate debtor

Order received on: 20-07-2023

7. | Estimated date of closure of insolvency | 16-01-2024

resolution process

g| Name and registration number of the Harshad Deshpande
Insolvency Professional acting as Interim IBBI/IPA-001/IP-P00166/2017-18/10335

Resolution Professional

g| Address and e-mail of the Interim
Resolution Professional, as registered
with the Board

Add: 403, Kumar Millennium, Shivatirtha Nagar
Kaman, Opp Krishna Hospital, Paud Road,
Kothrud, Pune, Maharashtra - 411038

Email ID: harshad_de@hotmail.com

10/Address and e-mail to be used for
correspondence with the Interim
Resolution Professional

Add: 403, Kumar Millennium, Shivatirtha Nagar
Kaman, Opp Krishna Hospital, Paud Road,
Kothrud, Pune, Maharashtra - 411038

Email ID: cirp.vglpl@gmail.com

11.| Last date for submission of claims 03-08-2023

12| Classes of creditors, if any, under clause(B) NIL
of sub-section (6a) of section 21, ascertained
by the Interim Resolution Professional

13] Names of Insolvency Professionals identified tg Not Applicable
act as Authorised Representative of creditors in
a class (Three names for each class)

i Web link: https://ibbi.gov.in/
14, (a) Relevant Forms and (b)Details of Physical Address: 403, Kumar Millennium,

authorized representatives are available: Shl}(/atirtha Nagar Kaman OF(T Krishna

Hospital, Paud Road, Kothrud, Pune,
Maharashtra - 411038

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of af
corporate insolvency resolution process of the Virat Global Logistics Private Limited 18-07-2023 (order
received on 20-07-2023.)

The creditors of Virat Global Logistics Private Limited, are hereby called upon to submit their claims with proof]
onor before 03-08-2023 to the interim resolution professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice off
authorised representative from among the three insolvency professionals listed against entry No.13 to act as
authorised representative of the class {Nil}in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Sd\-
Name and Signature of Interim Resolution Professional : Harshad Deshpande
Date and Place : : 21-07-2023 at Pune

SLNo. Description Owmad by

1 |Hypothecated Stocks & Book-Debis in the name of WS ASHWAMEDH| M. Ashwamedhn
ENTERFRISES PRIVATELIMITED Enterprises
Privala Limited

Therefore, you are hereby called upon in ferms of ssction 13{2) of the Securitisation and
Reconstruction of Financia! Assets and enforcement of Security Interest Act, 2002, 1o pay
a sum of Rs, 30,87 437.17 (Rupees Thirty Lacs Eighty-Seven Thousand Four
Hundrad Thirty Seven and Seventean Palse Only) inclusive of interast charged upta30-
06-2023 together with further interest and charges atthe contraciual rate as per the terms and
conditions of loan documents executed by vou and discharge your izbilities in full within 0
days from the date of receipt of this notice, failing which, we shall be constrained to enforce
the aforesaid securites by exercising any or all of the rights given under the said Act

As par section 13 { 13) of the Act, on raceipt of this notice you are restrained /praventad
from disposing of or dealing with the above securities without the consent of the bank.

Your attention is invited to provisions of sub-section [8) of Section 13 of the SARFAES] in

GARNET INTERNATIONAL LIMITED |

E’f CIN No.: L74110MH1995PLC093448
Regd. Off:- 901, Raheja Chambers, Free Press Journal Marg,
G A RMNET Nariman Point Mumbai - 400021, Maharashtra Tel No.: 91-022-22820714
HrEEE . 4 Email ID: secretarial@garnetint.com Website: www.garnetint.com

NOTICE
NOTICE is hereby given that the 41st Annual General Meeting (AGM) of the Company is
scheduled to be held on Monday, August 21, 2023, at 11:00 a.m. IST through Video
Conferencing (VC) or Other Audio-Visual Means (OAVM) to transact the business, as set out
in the Notice of AGM, in compliance with the provisions of the Companies Act, 2013 (the Act)
and Rules made thereunder, the SEBI (listing Obligations and Disclosure Requirements)
Regulations, 2015 (listing Regulations) read with General Circulars issued by the Securities
and Exchange Board of India.
The Company has already dispatched the Notice of the AGM together with the Annual Report
for the financial year 2022-23, through electronic mode to all the Members on Friday, July 21,
2023, whose email address is registered with the Company/Depository Participant(s). In
accordance with Circulars issued by Ministry of Corporate Affairs and SEBI, there will be no
dispatch of any physical copies of the Annual Report. Members are requested to please refer
to the soft copy for the purpose of the said AGM. Members may note that the AGM documents
will also be made available on the websites of the Company at www.garnetint.com, the stock
exchange viz., BSE Limited (www.bseindia.com) and LINKINTIME (https:/finstavote.linkintime.co.in).
Remote e-Voting and e-Voting during the AGM:
The Company is providing the facility of remote e-voting to its members to exercise their right
to vote on the resolutions proposed to be passed at the AGM by electronic means (e-Voting).
Members may cast their votes remotely on the dates mentioned herein below (remote e-Voting).
The Company has engaged LINKINTIME to provide remote e-voting / e-Voting facility to the
Members.
The manner of remote e-Voting by the Members is provided in the Notice of the AGM, which
will also be available on the website of the Company at www.garnetint.com.
The remote e-Voting facility will be available during the following period:
Commencement of remote e-Voting:Friday, August 18,2023, 9.00AM (IST)
End of remote e-Voting: Sunday, August 20, 2023, 5.00 PM (IST)
The remote e-Voting will not be allowed beyond the aforesaid date and time and the remote e-
Voting module shall be disabled by LINKINTIME after the end of remote e-Voting.
The Company has appointed Mr. Sidharth Sharma of M/s Siddharth Sharma & Associates,
Company Secretaries (Membership No. F7890 & COP No. 8872) (Peer Review Cert. No.
662/2020), as the Scrutinizer to scrutinize the remote e-voting and voting through electronic
means atthe AGM in a fair and transparent manner
A person, whose name is recorded in the Register of Members or in Register of beneficial
owners maintained by the depositories as on the Cut-off date i.e. Monday, 14th August, 2023,
only shall be entitled to avail the facility of remote e-voting or voting through electronic means
atthe 41stAGM.
Manner of joining the AGM:
Members will be able to attend the AGM through VC/OAVM facility or view the live webcast of
AGM provided by LINKINTIME at https://instameet.linkintime.co.in. Members may kindly
referto the detailed guidelines givenin the Notice ofthe AGM for joining AGM through VC/ OAVM.
Registering / updating e-mail address:
Members who have not registered their email address are requested to register their email
address with their respective Depository Participants, and Members holding shares in

5. E. RAILWAY - TENDER

E-Tender Notice No.: REO-CKP-3AND-
BNDM-23-25-4, Date: 20.07.2023. For &

PEOPLES INVESTMENTS LIMITED

Registered Office ; New Hind House, 3 N.Morarjee Marg, Ballard Estate, Mumbai - 400 001
CIN : L67120MH1976PLCO18836
Tel. No. : 022-22686000 Fax Mo. : 022-22620052
Email : peoplesinvestments @ rediffmail.com Website ;| www.pplsinvestments.com

STATEMENT OF STANDALONE UNAUDITED FINANCIAL RESULTS FOR THE

aon behalf of the President of India
Civisional Raitway Manager (Electrical)
South Eastarn Railway, Chakradharpur
inwiles E-Tenders for the undes mentionad
wark. Manusl offiers ane not alowed aaainst
the tender, and any such manual offer
receivad shall B igraned. Name of waork:
Supply, unloading, storing and filling of

QUARTER ENDED 30TH JUNE, 2023

river sand in diesel and electric locos at (¥ in lakhs, except for EPS)
BNOM, DMF, ROU & JSG (Bondamunda st Guarter ended fear ended
Dumerta, Rourkela & Jharsuguda) round No. Particulars 30,06.2023[31.03.2023/30.06.2022| 31.03.2023)
the clock for 731 days. [Sand will be Unaudited | Unawdited | Unaudited | Audited
scrgened and dried by the contractar 1 Total Income 5.00 200 | 1.03 £.30
=peciication of Weated send will b h- 5 | Nt Profitfloes) fom crdinany actvies before bix 455| o0ss| (ooe | (oae
B16-51 (Card and locomotive sand)]. : ; ' ; ;
Tender vﬁl“t: ? 1.H .54,':'54 7. E.MD.: e et F'I'I'_'I‘IIL"I“E:EE:I far the I:I'Erlﬂd aftar tax .35 085 |:|:| EE] [ﬂ"j:l
T 2,00,700. Cost of Tender form: Mil. {after Extaordinary farms)

Place of opening of e-tender: Office of 4 | Total Compaghensie noome bar e penod (Met) a.a7 0.892 0.27 (0. 18)
the Sr.DEE (OP)CKP, South Eastem 5 | Reserwes as shown in the Audited Balance shest . . -| (1578
EE:LI‘::JHE.ECT; :;#J:T;;;_ ;I;;;I_ngaﬂ & | Equity Share Capital (Face value of Ris. 10/~ per share) 2000 ( 2000 20,00 20,00
and time of opening of tender: 15.30 i EHI"I"III'IQ Per Share (EPS) - [ of Rs, 10/-gach)

hrs. of 16.08.2023. Tender can be viewed (Annuaised)

at websile hitp:i'www.ireps.gov.in. The &) Basic 1,680 {.048 (0132) | (0.080)
tendieren bidders mus! have class-IIl Digital b} Diluted 1680 ( 0048 | (0.132) | (0.080)
Signature Certificate & must be registersd

under IREPS Portal. Only registerad Moles:

tenderer’bidder can parficipate on e- i
tendering. &ll relevant paper must be
uploaded al the Grme of participating in
e-tendering. (PR-426)

This slatemant has been prapared m accordance with the Companies (Indian Accounting Standands) Rules,
2015 [ Ind AS) prescribed under Sechon 133 of the Companles Act, 2013 and other recognised accounting
practices and policies to the extent applicabla.

2 The Company is solely engaged in financial consultancy senvices, which is the only reporable segment as
per Accountng Standard on Segment Bepoding (AS-17)

3 The abowe 5 an extract of the detalled formal of Result tor the quarter ended Jumns 30, 2023 filed with Stock

Exchange under Regulation 33 of SEBI {Listing Chligations and Disclosure Requérements) Regulation,

2015, The full format of resull.of the Campany for the guastes anded June 30, 2023 are avaiabhe onlhe webshe

of BSE Limited, wsnw beeindis.com and Company's websile, waw. pplsimiestments.com,

The aboes results were reviewed and recommenadad by the Audit Committes and approved by the Boand of

Directors af their respactva meating held on July 21, 2023,

PUBLIC NOTICE 4

Motica is hereby given that under the
mslruchons of our chenl, we are 5
investigating the right, title and interest of
Mr. Vishalkrishna Venketraman Nadar,

P renioes years penod's liguras hans baen regrouped whanner nacessany
For and on behalf of the Board
Sd/-

Mrs,  Gown  Venketraman  Madar Suma Nalr
(“Owners™), having their address at Place * Mumbai Director
Office No. 430, “A" Wing, Second Floor, Date :July 21, 2023 DiIN: 7100811

Vashi Plaza Commercial Premises Co-Op
Society Ltd, Plot No.80-81, Sector 17,
Vashi, Navi Mumbai 400703, o the
property which is more particulary
described in the Schedule hereunder
written (“the Premises”).

The Owners have informed us that No
Loan has been taken against the said
property and No Banks, NEFC, Financial

LOKHANDWALA COMPLEX BRANCH (556530)
Sunghine P-28, Opp.Shastrl Magar, Lokhandwala
Complex, Andheri (Wast), Mumbai -400053.

Ifial do Lfﬂ Union Bank
i
udme o E-mail Id -UBIND556530Eunionbankofindia.bank
DEMAND NOTICE UNDER SEC.13(2)
Ref: 560361000031104
1. Wiz Seven Hills Hotel Pyt Ltd.
Al - Bunglow Mo, 30, Four Bunglows, Mhada SYF Magar, Andher (West) Mumbai -400053

Date - 04/07/2023

Institution or Individual have any kind of &Also
ngml tite, interest, claim or demand |'!'|1'5|'IE||:| Mo. 4, Shiv ShUF_IFIII'Ig Centre, Seven EUI’IQ|E-'-F||5.JF' Fioad, Mumbai -400053
B Also

against the Said Property.
<8 e At-B20, Pandurang Wadia, B, Mair Road. Juhu, Mumbai -400048

E-Mail ld - maghgorakivigmad.com, truptikasmakani@gmail com
Z.Mr, Gorakha Govind Megh
At-502, AWing, Amalts CHS, Juhu Varsova Link Road, Andheri West, Mumbai-200053.

Amy person/s‘entity including any bank
or financial institution having any claim
against the fitle of the Owner to the

Pramises or any part thereof or having 3.Mr. Jitendra Gorakh Megh
any right, title, interest, claim or demand A1-502, AWing, Amalts CHS, Juhu Varsova Link Road, Andheri West, Mumbai-400053,
against, in, to or upon the Premises or SirMadarm,

any part thereof, by way of sale NOTICE UNDER SEC.13 () READ WITH SEC.13 (3) OF SECURITISATION AND

exchange,  imhertance,  bequest, RECONSTRUCTION OF FINAMCIAL ASSETS AND ENFORCEMENT OF SECURITY
SUCCESSION,  agreement,  contract, INTERESTACT. 2002.

mortgage, easement, gift, lease You have availed the following credit facilties from our LOKHANDWALA COMPLEX
sub-ease,  tenancy Sul:l-tﬂnanl:'grl BRANCH (556530) and failed to pay the duesiinstalment/ interast | operate the accounts

satistactonly and hence, in terms of the REI guidelines as to the Intome Recognition and
Prudential Accounting Morms, your account’s hashave been classified as Non-Performing
Assetason 26-10-2022 .

We have to inform you that your account'accounts namely, M/S SEVEN HILLS HOTEL
PYT.LTD hav availed the folowing credit facilities from our Branch.

license, lien, charge, trust, or beneficial
right/interest under anmy trust, right of
prescription or preemplion or under any
agreement or other disposition or right of

:gﬁ:ﬂﬁ"“' mr‘;ﬁg‘;ﬁ'ﬁ"' ”'ggfuﬁfg Type of Faciity Account Number | Limit Sanclion (in Rs] | Existing ROI
_ - ' VPOD - .| 5 0 0 .
ik a 2ekkiinsi. Oude G CVPOD -CORP VYAPAR -| Sa0d8 000031104 12,61,000.00 10.10%

Order of any Court of Law, development
rights, partnership, any wnting and'or
arrangement or otherwise howsoever

A5 on date, & sum of Rs. 13,54,562.81 (Rupees Thirteen Lacs Fifty-Four Thousand
Five Hundred Sixty-Two and Eighty-One Paise Only) inclusive of inlarest charged uplo
0-06-2023 is outstanding inyour accounts as shown below:

and / or having possession of the original : -
ttle document's in respect of the Parizuiurs : Aumtouri (in Ris.)

; i Dutstanding Balance as perexiract from ledger showing balance as ondate of | 12,52,855.81
Premises, by wvirtue of any of the 5 X 3
HTDTEBEUEII e e e WPA, e, 26-10-2022 (inclesive of mberest changed up bo 30-09-2022
oy o i o K ir*’minng Un-appied ntarast from 01-10-2022 1o 30-06-2023 83, 163,00

E ! ' 1 . ,

along with documentary evidence, 1o the Gt el i el
undersigned at the address mentioned Lass-Hacovery (0.00)
below and also vide email, within 14 Total outstanding dues as on 30-06-2023 13,54, 562.81

To secure the repayment of the monies due or the monies that may become due to the
Bank, Mr. Gorakha Govind Megh had executed documents and created securily interast
interest, claim and/or demand, if any, wil by way of Morigage of immovable property described herzin below:

be deemed to have been waived and/or Sl.Na. Description Owned by

abandoned and no such claim will be 1 [Ad thal phece and parcel of Flal Mo, -502, &-Wing, AMALTS CHS, Juhu|Mr. Gorakha
deamed 10 exisL Versova, Link Road, Andhed West, Mumbsai -400053 Govind Megh

SCHEDULE OF THE SES ABOVE To secure the repayment of the monies due or the monkes that may becomea due to the
i L o,
HEDULE OF EHEMIaES AU Bank, M/5. SEVEN HILLS HOTEL PWT LTD. have execuied documents and creaied

(fourteen} days from the date hereof,
faiing which such right, fitle, benefit,

REFERRED T0: sacurily intarest by way of Hypothecation of movable properties describad herain below:;
Office No. 430 A wing admeasuring S1.Mo. Description Ownid by
330 sq. ft. (carpet area) on the 4th floor 1 |Hypothecated Stocks & Book-Debts in the name of WIS SEVEN HILLS|M's Seven Hils
of the buikding known as “Vashi Plaza HOTELPYT.LTD. Hoded Pl Led.

Commercial Premises Co-Op Society Theredore, you are hereby called upon in terms of section 13(2) of the Securitisation and

Ltd" standing on all that piece and parcel
of land or ground being Plot no. B0-81 of
Sector 17, Vashi, Navi Mumbai 400703,
of the said bullding together.

Dated 22nd day of July 2023
For M/s GLOBAL ASSOCIATES

Partner
113, Kamla Spaces,
5V Road, Santacruz West,

Raconstruction of Financial Asssts and enforcement or Sacurity Interest Act. 2002, 1o pay
a sum of Rs. 13,54,562.81 [Rupees Thirteen Lacs Fifty Four Thousand Five Hundred
Sixty Two and Eighty One Paise Only) inclusive of interest charged upto 30-08-2023
tngether with further interest and charges at the contractual rate as per the terms and
conditions of koan documents executed by vou and discharge your liabilites in full within &0
days from the date of receipt of this nobice, failing which, we shall be constrained to enforce
the aforesaid secunties by exarcising any o all of the rights given under the said Acl.

Az per section 13 (13) of the Act, on receipt of this nofice you are restrained jprevenied
from dispasing of or dealing with the above securities without the consent of the bank.

Your attendion is invited to provisions of sub-section (8] of Section 13 of the SARFAESE in
respact of lime available, 1o redeam the securad assels

Murnbai 400054, Itis to be noted that all our earlier notices issued and actions taken under the Securitization

Email -- and Reconstrection of Financial Assels and anforcamant of Securily Interest Act, 2002 if

indu pathakemalohal iata. any, stands withdrawn and ineffective immediately upon serving this revised and fresh
ﬁgﬂﬁnﬁmﬁg obalazsacie.of Dernand notica w's 13{2) of the said Act.

- : Yewurs Taithfully,

For Union Bank of India

Sd/-

Chief Manager

Authorised Officer

respect of bme available, o redeem the secured assets physical mode are requested to update their email address with the Company. Members may i
It is to be noted that all our earlier notices issued and actions taken under the kindly refer to the Notice of the AGM for detailed guidelines in this regard.
Securitization and Reconstruction of Financial Assets and enforcement of Security In case of any queries, you may refer to HELP section on https://instavote.linkintime.co.in, or BE N A HE 5 H ﬂTELS L‘ IM IT E' D
Interest Act, 2002, if any, stands withdrawn and ineffective immediately upon send an email to enotices@linkinlime.co.in or contact on:-Tel: 022 - 4918 6000. CIN : L55101UP1971PLC003480
!iﬂﬂ"fi“!;l“ﬂ'i‘rl'ﬂr*-'hﬂﬁﬂ':'-r“”fﬂshlfllﬂn‘lr'mtfﬁﬂllu:ww‘!-1-'ﬂi*]":ﬂlllu!ﬂ!if-ltlnﬂu‘-t-TEI S For GARNET INTERNATIONAL L7 Regd. Office: Nadesar Palace Compound, Varanasi - 221 002.
urs fai : 1
For Union Bank nl‘indil’; . Ramakant Gaggar
Sl Place: Mumbai Managing Director .
Chief Manager Date: 22.07.2023 DIN 01019838 ¢ inLakhs)
Auwthorised Officar
Quarter Quarter Quarter Year
GGE = - Limited _ ended ended ended ended
Em“g::;ﬁﬁ:’;;;gm:ﬂ:' e Particulars Jun 30, 2023 Mar 31, 2023 Jun 30, 2022 Mar 31, 202:
- Unaudited (Audited) | (Unaudited| (Audited
Registered office: 203,2nd Floor, Shivam Chambers Coop Soc Ltd. 5.V Road,Goregaon West, Near Sahara Apartment, Mumbai - 400104 (& Revi d ( ) 8(‘ Revi d ( )
Corporate Office- Office No. 306, 3rd Floor, Shivam House Karam Pura, Commercial Complex, Opposite Milan Cinema, New Delhi-110015 cviewe ) eviewe
Website: www.ggelimited.com, Email: info@ggelimited.com , cs.ggengg@gmail.com Total Income from Operations 2,611.25 2,798.37 2,003.90( 9,482.92
SMEment of LInAUCHREE FRIATCEM RASINES For LRIAFEE ANOA0 e 28, 2H73 [ Net Profit for the period before tax (before and after 84660 |  1,014.88 607.07| 3,128.17
FIGURES IN LAKHS EXCEPT SHARE DATA Exceptional items)
Consolidated Financial Results Standalone Financial Results . . . .
Year et Net Profit for the period after tax (after Exceptional items) 630.16 758.83 45365 2,338.03
; i Particulars Qi Eniod Ended Chstat e Enaiat Ended Total Comprehensive Income for the period [Comprising 630.16 74460 45365| 2,323.80
v 30-Jun-23 | 31-Mar-23 | 30-Jun-22 | 31-Mar-23 | 30-Jun-23 | 31-Mar-23 | 30-Jun-22 | 31-Mar-23 profit for the period (af[er tax) and Other Comprehensive
Unaudited | Audited | Unaudited | Audited | Unaudited | Audited | Unaudited | Audited _ Income (after tax)]
1 |Total Income _ 1,856.66 3,028.34 | 1,240.52 11,526.93 | 1,856.66 3,028.34 805.12 11.082.83 . . -
"2 [Total Expenses |_181220] 250252] 1.18215] 1070185] 181220] 250252 _ 79128] 1020673 TalCup =qulty Share Lapiia race ale X Wrperstare) ] M1 O M ke
3| Profit/{loss) before exceptional items and tax 4446 525.82 58.77 825.08 4445 525.82 13.84 876.10 Eamings Per Share (in¥ ) - Basic and Diluted 4847 58.37 34901 173985
4 |Share in profit /(Loss) of Associate 230 35.48 6848 (Notannualised*) (Face Value ¥ 10/- per share)
_5_|Profit/{loss) before tax BldR 56130} S8.77 853,56 2446 &0 J13.84] 87610 Note :
? Ll E“FfE'T"'S_“: - s ] e | S 1. The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under
a0y %”;”*”' df’;‘ Lt i -fﬂ; et =2 7 zni ' 1 14.;3413] Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirement) Regulations, 2015. The full format of these
eferred Tax (11. £11.20 | - {11 X (11, Fi . . . L ,
. inancial Results are available on the website of Stock Exchange at www.bseindia.com and also on the Company's
9 |Profit/(loss) for the period 51.09 478.04 5877 81030 3388 53701 13.84 792 .83 website at www.benareshotelslimited.com 9 pany
_10 |Other comprehensive income 0.13 _0.11 012 0.46] 0.13 ___=| 0.12 046 ' o
11 |Total comprehensive income 5122 47815 5869 785.96 | 34.01 537.01 13.96 79329 For and on behalf of the board
12 |Earning per Equity Share: | 0.01 0.13 0.07] 0.21] 0.01 0.14] 0.03 0.21 DR. ANANT NARAIN SINGH
N Dated : July 21, 2023 Chairman
1 The Consolidated financial results of the company have been prepared in accordance with Ind AS prescribed under Section 133 of the Companies Act 2013 Place : Mumbai (DIN : 00114728)
(the Act) read with the relevant rules thereunder and in terms of Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations 2015
2 The above Quarterly results have been reviewed by the Audit Committee and approved by the Board of Directors at their meeting at the corporate office held
an July 20th, 2023, The Statutory auditors have carnied out limited review of the results for the quarter ended June 30, 2023
3 The Company has sold out 51.38% stake in its Subsidary company * M/s Shashi Beriwal & Co. Pvt Ltd.” on October 14th' 2022. Accordingly, M/s Shashi Beriwal
& Co. Pvt Ltd. ceases to exist Subsidary in quarter ended June'2023. Quarter ended June'2022 includes figures of M/s Shashi Beriwal & Co. Pvt. Ltd. in aforesaid
Results as during specified period, there was holding Subsidary relation persists. Whereas results for quarter ended June'2023, quarter ended March 2023 does
not include figures of M/s Shashi Bariwal & Co Pvt. Ltd. due to sale of stake, hence not comparable with corresponding period, However the vear ended figures
af March 2023 includes the profit and loss account of six month pertains to M/s Shashi Beriwal & Co Private Limited
4 The results of the Company are also available for investors at www.ggengg.in, www.bseindia.com
For G G Engineering Limited
| New Delhi ; Atul Sharma
1-Wmmbxp " Epapr . 1 n Manﬂgil‘lg ﬂifﬂ'cmf I m e o ek e L ST
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